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BEFORE THE NATIONAL GREEN TRIBUN

ks

EASTERN ZONE BENCH, KOLKATA
I.A. NO. 81 of 2025/EZ
IN
APPEAL No. 07 OF 2025/EZ

IN THE MATTER OF
Shambhu Sharan Singh ..., Appellant
Versus
State of Bihar & Ors  .oeeeee Respondent(s)
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1. COUNTER AFFIDAVIT ON BEHALF OF
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RESPONDENT NO. 3 TO THE
CONDONITATION OF DELAY

APPLICATION, L. A. NO. 81 OF 2025.
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who is identified by Advocate.......
solemnly affirmed and declar.

this affidavit apart from this
atamp/Court fees etc. U/s 3

8 rule of N.Act. 1986 be

19 Mar 2026

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ILA. NO. 81 0f 2025/EZ
IN
APPEAL No. 07 OF 2025/EZ
IN THE MATTER OF
Shambhu Sharan Singh ...
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Appellant

State of Bihar & Ors ... Respondent(s) /

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO.

03 BIHAR STATE POLLUTION CONTROL BOARD. TO LA.

NO. 81 OF 2025.

I, Ashish Kumar Gupta, Aged about 59 years, Male, Son of Late

Saryug Prasad Gupta, Resident of East of College of Commerce,
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1. That I am presently posted as Environmental Engineer in Bihar State

Pollution Control Board.

2. That it is most humbly submitted that the instant IA has been

preferred to condone the delay in filing of the original Appeal.

3. That it is humbly submitted that as per the records maimﬂ
State Board office the Appeal No. 05 of 2020 before the Appellant
Authority, Patna, was heard on 19.03.2025 and subsequently on the
basis of the hearing held on 19.03.2023 order dated 25.03.2025 has
been passed and no separate hearing on 25.03.2025 was done.

Further, as per the records of the case the appellant was present on

19.03.2025 for hearing, —

A copy of the notice of hearing on
19.03.2025 issued by the Appellant

Authority, Patna, is annexed and

marked as Annexure-A. /

4. That it is humbly submitted that the appellant has made a false

statement that the appellant was not informed about the hearing dated




.,\X,,_

Patna, on the basis of the hearing convened on 19.03.2025 has passed
the order dated 25.03.2025, which the appellant is trying to give a
different color and is trying to make a case that a hearing was done on

25.03.2025 and the appellant was not present for the same.

. That it is humbly submitted that the ground taken for condonation of
delay is that the Advocate on record was suffering from some medical
condition and was travelling to Chennai frequently in Month of
March’ 2025. However, as per the statement made by the Appellant
that he came to know about the order dated 25.03.2025 only on
08.05.2025, (May’ 2025) therefore the treatment of th‘e),dvocate on

Record in month of March’ 2025, would not be relevant.

. That I have read the contents of the affidavit and have understood the

same and nothing material has been concealed therefrom.

A

DEPONENT
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VERIFICATION

Verified at Patna on 19" day of March, 2026, that the averments
made in the present affidavit are true and correct to the best of my
knowledge and information derived from records of the matter and
Annexures are true copy of the original, no part of it is false and

nothing material has been concealed therefrom.

e

DEPONENT
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Shri Suraj Samdarshi, Advocate
Buddha Colony Main Road,
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From,

To,
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Typed Copy of Annexure- A

Board of Revenue, Bihar ‘

Pollution Case no.- 05/2020- 118 |

Md. Naushad Ahmad, !
Additional Secretary,
Board of Revenue, Bihar, Patna.

Secretary,
Industry Department, Bihar, Patna.

Secretary,
Depart. Of Environment, Forest and Climate Change, Bihar.

Member Secretary,
Bihar State Pollution Control Board,
Parivesh Bhawan, nsb/2, Industrial Area, Patliputra, P.S.- Sadakat Ashram,

Patna- 800010.

Shri Suraj Samdarshi, Advocate,

Buddha Colony Main Road,

Near Chaudhary Center & Opposite Maa Bhagwati Travels,
East Boring Canal Road, Patna- 01.

Shri Rajeev Sekhar, Advocate,
Advocate General Office,

Near Gate No.- 4, Chamber of GA- 13,
Patna High Court, Patna.

Patna, dated 25.02.2025

Subject- Pollution Case No.- 05/2020, Shambhu Sharan Singh V/S State of
Bihar & Ors.

Sir,

Member, Board of Revenue, Bihar.




Therefore, it is requested to be present on the assigned date and time to

place your stand.

— %

Your faithfully,

Additional Secretary,

Board of Revenue, Bihar, Patna.

- -'\u LAL
.R-PATNA |
-4 No.-1883) | %

: Distt.-PATNA
®| Reg. No.-1883)
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